
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAT PRADESH)

No.HC.VU-2 2003t lo t (6 tA5
From

To,

Sub

Smti layashree Bora,

Joint Registrar (Vigrlance),

Gauhati High Court,
Guwahati.

Shri Pi; ush Pratim Bairaqi,

Spccial Judqc, CBI, Assam,
Addl. Court No. II,
Chandmarr, Guwahatt-3.

^rDatcd Guwahati thc 2\ Octobcr, 2024

Rcf:-

Station leave permission.

Your lcttcr No. SPL/CBI/Add t-IJ.l 149-20241516, dtd. 03.10.2024

The Spccial Judgc, CBI, Assam, Addl. Court No. 3, Guwahati
Thc Spccial Judgc, CBI, Assam, Addl. Court No. 1, Guwahatr
The Project l.4anagcr, Gauhati Hiqh Court.

Sir,

with rcfcrcncc to thc abovc, I am drrcctcd to inr.orm you that your prayer for
station leave permission from the evening of 09.10.2024 till the morning of
L4.1O.2024, has bcc:n granted. Ihe Spccial Judqe, CBI, Assam, Addl. Court No. 3, Guwahati,
rn his abscnce, spccial Judqc, cBI, Assam, Addl. court No. I and in his abscncc, the next scnror
most ludrcial offlccr availablc at the station wrll rcmain in charqe of your court and officc rn
your absence.

Yours farthfully,

sdl.
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